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MR, SPEAKER: He has nonolice of i,

SHRL S. M. BANERJEE: If the.

" Minister concerned is not here, at least the . .

Minister ef Parhamemary Affairs s} ould,
be here... . '

AN HON. MEMBER : - He issmiﬁé'

SHRIS. M. BANERJEE ; At least he
should take note of it. After all, we have
given notice, and we have sent a2 memoran-
dum to the Prlmc Minister, and somebody
at least should take note of jt. .

MR, SPEAKER : My 1 tell the hon.
Member,..

SHRI 8. M. BANERJEE : You are kmd :
to us, sir, but the same kindness should be
shown to us by the Mmls(ers also,

MR, SPEAKER : ad agh ww %T.
qg% &Y Mfea far &1 _

- Does he expect lhe Minister also to be' - .f
aware ‘of this? .o

SHRI §. M. BANERJEE :' The Minister"
is not more xmportant 1han you, S:r SO
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